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INCOME TAX APPELLATE TRIBUNAL, RAIPUR BENCH, RAIPUR

F. No. 04/Jd/AT(RPR)/2024-25 Date —20/02/2025
NOTICE

This is to inform that the “Division Bench” (DB) & “Single Member Bench” (SMC)
scheduled on 21/02/25 & on 24/02/25 & 25/02/25 will not function, the cases fixed before
Hon’ble Bench for the above period are adjourned as under :-

Division Bench

Fixed on Adjourned to
21-02-25 (MAs) 21-03-25
24-02-25 10-03-25
Single Member Cases
Fixed on Adjourned to
21-02-25 (MAs) 21-03-25
24-02-25 04-03-25
25-02-25 05-03-25

Note :- No further notice will be issued.
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For ASSISTANT REGISTRAR
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INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF DB BENCH FOR 27-FEBRUARY-2025 (THURSDAY)

BEFORE HON'BLE RAVISH SOOD, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 | ITA451/RPR/2024 | 2011-12 |[D] SURESH KUMAR JETHWANI (DEF COMPLIED (GROUND DIFFERED))

2 | CO 18/RPR/2024 2011-12 - | [A] SURESH KUMAR JETHWANI

[A] ADOPT COMMOTRADE PRIVATE LIMITED THROUGH SHIVALIK

3 | THReippanRe | 208524 ENGINEERING INDUSTRIES LIMITED (DEFECTIVE)

_(Fali-

Office Superintendent
For Assistant Registrar
—AL20-Feb-2025]

INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF DB BENCH FOR 28-FEBRUARY-2025 (FRIDAY)

BEFORE HON'BLE RAVISH SOOD, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl | Appeal Number Azzr:rt. Assessee Name Remarks

1 ITA 63/RPR/2025 2013-14 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

2 | ITA 64/RPR/2025 2014-15 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

3 | ITA 65/RPR/2025 2015-16 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

4 | ITA 66/RPR/2025 2016-17 [ [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

5 | ITA 67/RPR/2025 2017-18 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

6 | ITA 68/RPR/2025 2018-19 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

7 | ITA 69/RPR/2025 2019-20 | [A] MINING OFFICER, BALODABAZAR (DEFECTIVE)

_disphny

Office Superintendent]
For Assistant Registran
- Mip 20-Feb-2025|




INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF SMC BENCH FOR 27-FEBRUARY-2025 (THURSDAY)

BEFORE HON'BLE RAVISH SOOD, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number As:n:rt. Assessee Name Remarks
1 ITA 25/RPR/2025 2017-18 | [A] SWISS LIFESTYLE, RAIPUR (DEFECTIVE)
2 ITA 62/RPR/2025 2017-18 | [A] KALYAN GAS AGENCY, RAIPUR (DEFECTIVE)
3 ITA 70/RPR/2025 2017-18 | [A] REETA THAKUR (DEFECTIVE)

Lok

Office Superintendent
For Assistant Registrar
e 20-Feb-2025]




